FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SHARON SOLUTIONS LIMITED OPERATING IN

MANUFACTURE OF SIM CARDS AND SMART APPLICATION CARDS WITH MANUFACTURING UNIT

AT PONDICHERRY

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
15 Name of the corporate debtoralong |M/s. Sharon Solutions Limited
with PAN & CIN/ LLP No. CIN: U51506TN2001PLC047919
PAN: AAFCS8729]
2 Address of the registered office Regd Office (As per MCA Website): Ground
Floor, Jeena House No0.520, M.KN Road,
Alandur, Chennai, Tamil Nadu, India, 600016.
Note: However, there is no such office at the
above address. Presently, the Corporate Debton
does not have a Registered Office.
Factory Unit: Plot No A15-18, PIPDIC
Electronic Park, Thirubhuvanai,
Puducherry, 605107.
3. URL of website NA
4, Details of place where majority of Factory Unit at Plot No A15-18, PIPDIC
fixed assets are located Electronic Park, Thirubhuvanai,
Puducherry, 605107.
5 Installed capacity of main products/ |Personalized cards: Around 50,000 cards per
services day.
Non Personalized cards: Around 1,00,000
cards per day.
(as informed by the erstwhile management)
6. Quantity and value of main products/ | The last audited Financials is
services sold in last financial year available for Financial Year 2021-22. As per
the said Financials the value of sales/revenue
from Operations is Rs. 20.10 Crores. The
quantitative details of the sales are not
available.
7 Number of employees/ workmen NIL
8. Further details including last The required details (to the extent available)
available financial statements (with |can be sought by,
schedules) of two years, lists of sending . email to
ereditors areavailableat URL: sharonsolutions.cirp@gmail.com




SL. RELEVANT PARTICULARS
9. Eligibility for resolution applicants | The eligibility criteria and Detailed Invitation|
under section 25(2)(h) of the Code is |for Expression of Interest can be sought by
available at URL: sending an email to
sharonsolutions.cirp@gmail.com
10. | Lastdate for receipt of expression of |17t November, 2026.
interest
11. | Date of issue of provisional list of On or before 27th November, 2026
prospective resolution applicants
12. | Lastdate for submission of objections| On or before 2nd December, 2026
to provisional list
13. | Date of issue of final list of On or before 12th December, 2026
prospective resolution applicants
14. | Date of issue of information On or before 17t December, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution|On or before 21st January, 2027
plans
16. | Process email id to submit Expression| sharonsolutions.cirp@gmail.com
of Interest
17. |Details of the corporate debtor’s The Corporate Debtor is registered as 4
registration status as MSME., “Medium Enterprise” under the Micro, Small
and Medium Enterprises Development Act
2006. Corporate Debtor’s Udyam Registration|
Number:  UDYAM-PY-03-0003636, dated
10.05.2021.

Date: 28t October, 2026, Place: Chennai

R

RESOLUTION |

ASSHINAL

IBBI/IPA-001/1P-P00108/2017-18/10215
AFA No: AA1/10215/02/311226/108669 valid till 31-12-2026
Reg. address: Old no. 22, New no. 28, Menod Street,
Purasawalkam, Chennai - 600 007

For Sharon Solutions Limited
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHARON SOLUTIONS LIMITED
OPERATING IN MANUFACTURE OF SIM CARDS AND SMART APPLICATION

CARDS WITH MANUFACTURING UNIT AT PONDICHERRY
(Under regulation 36A(1) of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

___ RELEVANT PARTICULARS
1. Name ofmecorporate debtor along W&Sbamsuuﬂunl.lmlbd
with PAN & CIN/ LLP No. CIN: U51506TN2001PLC047919
PAN: AAFCS8729)
2. |Address of the registered office Regd Office (As per MCA Website):
Ground Floor, Jeena House No.520,

M.K.N Road, Alandur, Chennai, Tamil
Nadu,India, 600016.

Note: However, there is no such office at
the above address. Presently, the

Corporate Debtor does not have a
Registered Office.

Factory Unit: Plot No A15-18, PIPDIC
Electronic Park, Thirubhuvanai,
Puducherry, 605107.

NA

3. |URL of website
4. |Details of place where majority of | Factory Unit at Plot No A15-18, PIPDIC
fixed assets are located Electronic Park, Thirubhuvanai,
Puducherry, 605107.
Installed capacity of main products/ |Personalized cards: Around 50,000 |
services cards per day, Non Personalized cards:
Around 1,00,000 cards per day.
(as informed by the erstwhile
: management)
6. |Quantity and value of main products| The last audited Financials is available
/services sold in last financial year |for Financial Year 2021-22. As per the
; said Financials the value of sales /
revenue from Operations is Rs. 20.10
Crores. The quantitative details of the
sales are not_available.

o

7. |Number of employees/ workmen NIL
8. |Further details including last The required details
available financial statements. (to the extent available) can be sought
(with schedules) by sending an email to .
of two years, lists of creditors are sharonsolutions.cirp@gmail.com
| l|available at URL:
9. | Eligibility for resolution applicants | The eligibility criteria and Detailed

under section 25(2)(h). of the Code | Invitation
is available at URL: for Expression of Interest can be sought
by sending an email to

sharonsolutions.cirp@gmail.com

10.|Last date for receipt of expression | 17th November, 2026.
of interest :

11.|Date of issue of provisional list of | On or before 27th November, 2026
prospective resolution applicants . \

12, Last date for submission of On or before 2nd December, 2026
objections to provisional list

13.|Date of issue of final list of On or before 12th December, 2026

ive resolution applicants .

14.| Date of issue of information On or before 17th December, 2026
memorandum, evaluation matrix
and request for resolution plans to

rospective resolution applicants

15. Last date for submission of On or before 21st January, 2027
resolution plans :

16./Process email id to submit sharonsolutions.cirp@gmail.com

Expression of Interest
17.| Details of the corporate debtor's The Corporate Debtor is registered as a.
registration status as MSME. “Medium Enterprise” under the Micro,

! Small and Medium Enterprises.
Development Act, 2006.
Corporate Debtor's Udyam Registration
Number: UDYAM-PY-03-0003636, dated
10.05.2021.

Date: 28" October, 2026
Place: Chennal ; Ramakrishnan Sadasivan

1BBI/IPA-001/I1P-PO0108/2017- 18/10215%
AFA No AA1/10215/02/311226/108669 valid till 31-12-2026 |
Reg. address: Old no. 22, New no. 28, Menod Street, | -
Purasawalkam, Chennai - 600007 |

For Sharon Solutions Limited §
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